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contract in the year 1961-62 and whether the
work was completed within the stipulated
time;

(b) what proportional difference has been
found between the work done by the Samaj
and by other contractors; and

(c) whether such contracts have been
given to any other voluntary organisation
besides the Bharat Sevak
Samaj during the above period. If so, to which
organisation?]
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t[THE MINISTER oF WORKS, HOUSING

AND SUPPLY (SHRI MEM CHAND KHANNA) :
(a) and (b) Nineteen contracts aggregating to a
total of Rs, 58 lakhs approximately were
awarded to the Samaj. Of them one was
completed in the stipulated time, some were
delayed and some others are still in progress, it
is not possible to compare the performance

with that of other contractors. By and large, no
difference was noticed.

219RS—

6 t[ ] English tran:

[8 MAY 1962 ]

2270

(c) Yes; (i) Hindustan Cooperative Labour
and Construction Society, (ii) Raj Shramik
Co-operative Society, (hi) Bapu Co-operative
Labour and Construction Society, (iv) Rising
Harijan Labour Co-operative Society and (v)
Navjug Labour Construction Society, Ltd.
were also awarded similar contracts.]
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t [SCHEMES FOR DEVELOPMENT OF HAND-
LOOM INDUSTRY IN DELHI

254. SHRI B. N. BHARGAVA: Will the
Minister of COMMERCE AND INDUSTRY be
pleased to state:

(a) whether the Delhi Administration
have recently formulated any schemes for the
development of Hand-loom Industry under the
current Five Year Plan; and

(b) if so, what are their salient features?]
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flTHE MINISTER oF INTERNATIONAL
TRADE IN THE MINISTRY oF COMMERCE
AND INDUSTRY (SHRI MANUBHAI SHAH):
(a) Yes, Sir.

(b) The principal schemes proposed to be
taken up by the Administration are indicated
below: —

(i) Working capital loans and share
capital loans for weavers.

(i) Worksheds for rural weavers.
(iii) Dye house.

(iv) Housing colonies.

(v) Supply of improved appliances.

(vi) Rebate scheme on sales of handloom
cloth.

(vii) Sales promotion activities (purchase
of  samples, publicity and
propaganda and award of prizes).]

QAN AT WAIW HAGT B
fads qaiss  zEH
gt T gary

RYY. oY WA AT RqUA
7 gAA AW FAX® AT IR
daerr T tee(-3% W fElr
dfveg faid & 9w e F wftaw 4w
®1 BAT WY AF q4TH H I FHA
ﬁ; .

(%) fasT qadsq 2ot ¥ (1)
£6grfTl 7 e FY w4 FE qAT

[ ] English trantlation.

[RAJYA SABHA ]

to Question 2272

(%) faam i fam fam oremdi
F FTAIAT § Ffaqa afeads wvp
& FTELT I 91 A7 qgaea faw, A%

(@) 399 7 *wHT 7 gam
ATy feq oy § 7

t[SUGGESTIONS MADEBYTHE EORGANISATION
UNIT OF I & BMINISTRY

255. SHrI B. N. BHARGAVA: Will the
Minister of INFORMATION AND BROADCASTING
be pleased to refer lo the last paragraph on
page 20 of the Hindi version of the Summary
Report of his Ministry for the year 1931-62
and state:

(a) what suggestions were made by the
Special Reorganisation Unit with regard to,
(i) the reduction in the number of staff and (ii)
making certain changes in the functioning of
the various wings of the Department; and

(b) which of those suggestions have been
accepted/rejected?]
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